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I have tried my best to meet all the points
raised by the hon. Members and I want to
express my gratitude to all the Members
who have placed these facts before the
Government. Iam thankful to the press
as well as to the hon. Members who raised
different points here and brought these facts
before us. I assurec the BHouse that at no
cost are we going to tolerate this system.

Regarding the brick kiln industry I once
again tell that we cannot tolerate the exploi-
tation of the labourers, the workers in any
industry in the country.

—————

15.38 hrs.
BUSINESS ADVISORY COMMITTEE

Sixty-First Report

THE MINISTER OF PARLIAMENTARY
AFFAIRS, SPORTS AND WORKS AND
HOUSING (SHRI BUTA SINGH) : Sir,

with your permission I beg to move :

“That this House do agree with the
Sixty-first Report of the Busingss
Advisory Committee presented to the
House on the 23rd April, 1984.”

MR. CHATRMAN :

“That this House do agree with the
Sixty-first Report of the Business
Advisory Committee presented to the
House on the 23:d April, 1984.”

The question is :

The Morion was adopted.

15.40 hrs.
MATTERS UNDER RULE 377

(i) Need to withdraw excisc duty on
P.V.C. Films. manufactured by
Calendering process
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freat w1 aasfor gfwar & faator @ war
2 | GYFHIT A 6 AT T & T FIXGAT 1
ga®! wizaa fear §, A gard &) GEAr
T F) AT FEA FIW 1 WS, 1971
7 gyl fFTa 1 FrodToto fHewl 1 ITT-
gA-ge i1 qfefa & & fear mar ar ) @&
arz g4, 1973 ¥ 917 FX@Hl § Fa9
wagz st sfwar gra fafea drodtedlo
foredl At QUi &7 & IYIIT-Yod AT AT
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FIXGIAT FT N 4 F faw Fear mar
971 3%F B2 & FALAET T @ qNI &
IRIF, TFA ST HITFTAT FT AT AT
12000 Hroz gfer-aw 7g1 & |

Fde? Noftodto fHeAT 1T IJTAIXA-Yod
F1 FagE g 314 afamy g1 &«s%
fodTod}o frewi TaTUFaZ foz qlodlodlo
fieenY & &Y g W17 AT & FILT S ST
FIT@TH AGAT IeTIA TZ1 49 qIQ |,

FAST FII@HT I 16,3000 Hro TF
gfa-aq #t fgesrfog ewar & aste ag
aq F1 IFIET FIEFT & ATHT 6500
o 27 wfg-aq g ar, Jafs gaag
=1@rAt $1 97127 12,000 Hro 27 vfg-
a9 G AT |
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JI F3 FIXGIT 73 I 0 §, 9% waA-
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(ii) Need to effect basic changes in the
field of research
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(iii) Need for setting up proposed
Railway Coach Factory in Palghat,
Kerala

*SHRI V.S. VIJAYARAGHAVAN
(Palghat) : Sir, Kerala is an industrially
backward State. For the past many years
a demand has been raised for setting up a
railway coach factory in that State. The
Government of Kerala had promised to
provide all infrastructural facilities at conce-
ssional rates. As a matter of fact, thereis
no major railway installation in Kerala.

Now, there is a report that an cxpert team
has been sent to Kerala to make preliminary
study for setting up a coach factory in
Kerala. Itis indeed a very heartening step.
I hope that the Government will take an
expeditious decision on the report of this
team. In thiscontextI may mention that
Palghat is thc most suitable placc for setting
up this factory. All the required facilities
are available there. Therefore, I earnestly
request the Government to take speedy steps
to set up this coach factory at Palghat

itself.

(iv) Need to take steps to incrcase the
rice production in the country

SHR1 ARJUN SETHI (Bhadrak) : In
spite of the commendable achievements
made in our agriculture, especially on the
rice front, breaking the stagnation level of
5310 54 million tonnes and reporting a
scorc of 57 million tonnes in the year 1983-
84, India’s achievement in per hectare yield
in rice is actually poorer than many coun-
tries, including some developing ones.

The expcrience with high-yieldiog varieties
has shown that when the ecology of the rice

—

" #*Ocigiaal speach ‘was Eclivcre_d in Malayalam.



